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1.H1.[.742(H).— TTEAR (Fiteg e=R Farsat F forw sriter=on) e, 2025 #1 #&ter, S
FalT AL, AT A=A, 2023 (2023 FT 44) Hi g7 56 Hit ITATRT (1) A ATATIER AT
ILFHT % HA FATAT 6 ATILAAT HeaTdh qrFL . 614(37), I 10 fdew, 2025 gRT 97T &
TSI, STETLTIT, 97 |, @2 3, 3UEE (i) | Triera o o, e sa& yarfad g it §9mear are
FRAT &, IFT ATTLAAT SATASE FLeA AT TS 6T TTAAT STAHTETIOT T ITASY FIT ST 0l G &
e fam 7 srafer goTed g & 93, Aratat ST g ArH i R T,

3T 3 wETaT AW arit 12 fAdaw, 2025 FT STTETEr i Iqdsd F QU T 2,

3T I wErar AT 9 e fimEt aoi it a9-8T g & o fagmast ' O R #i
I AT & =maes [fgart o = #3d gu, w9 TagRT JAlar Ml 9 st a1 91|
ot T FH-HT 21 IFeae, 2025 TF TRl 2
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MINISTRY OF COMMUNICATIONS
(Department of Telecommunications)
NOTIFICATION
New Delhi, the 8th October, 2025

G.S.R. 742(E).—Whereas, the draft of the Telecommunications (Authorisation for Captive
Telecommunication Services) Rules, 2025 was published, as required by section 56(1) of the
Telecommunications Act, 2023 (44 of 2023), in the notification of the Government of India in the Ministry
of Communications, vide number G.S.R. 614(E), dated the 10th September, 2025, in the Gazette of India,
Extraordinary, Part II, Section 3, Sub-Section (i), inviting objections and suggestions from all persons
likely to be affected thereby, before the expiry of the period of thirty days from the date on which the
copies of the Official Gazette containing the said notification were made available to the public;

And whereas, the said draft rules were made available to the public on the 12th September, 2025;

And whereas, considering the requests received from the stakeholders for extending the timeline of
sending comments on the said draft rules and larger implications of the said rules, the Central Government
hereby extends the timeline of sending objections or suggestions on the draft rules upto 21.10.2025.

[F.No. 24-08/2025-UBB]
DEVENDRA KUMAR RAI, Jt. Secy.
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